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Prime Minister to Zimbabwe to wit-
ness the Independence Day celebra-
tions, she offered all possible techni-
cal assistance for the economic deve-
lopment of Zimbabwe. At present,
details regarding these are being
worked out through diplomatic chan-
nels. These relate to facilities for
training of up‘o 4 Zimbabwean com-
mercial pilots in the next two to three
years in India, tdachnical assistance
for the rehabilitation and extension
of the Railway Systems and assis-

tance in the field of small scale in-
dustries.
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Rakes with Less than Six Motors

2023. SHRI SUSHIL. BHATTA-
CHARYYA: Will the Minister of RAIL-
WAYS be pleased to slate:

(a) whether it is a fact that those
rakes having less than six motors can-
not maintain preper speed, nor they
can carry the load during the pea
period; and ..

(b) if so, how do they run in time?
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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS

(SHR1I MALLIKARJUN): (a)
Yes.

(b) Rakes with a minimum of six
mo_tors (on  Eastern Railway) can
maintain proper speed and can carry
the full load during peak periods.
Rakes with less than six motors are
not pressed into regular service 1o
carry peak load trains.

Flag Station between Kankinara and
Shyamnagar

2024. SHRI MOHAMMAD ISMAIL:

Will the Minister of RAILWAYS
be pleased to state:

(a) wkelher the Railways have re-
ceived representations froma  local
population for establishment of a flag
station between Kankinara and

Shyamnagar in 24 Parganas of West
Bengal;

(b) if so, whether the Rallways are
taking steps to fulfil this demand; and

(¢) the reasons for delay in taking
early steps to meet this Jdemand?

THE DEPUTY MINISTER IN
TME MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
and (b). Yes.

(c) The work has alrealy  been
taken in hand. The progress is depen-
dent on availability of funds, which
is limited,

Expiwitation of Workers in Stone
Quarries in Mehrauli

2025. SHRI MANPHOOL SINGH
CHAUL'l'ARY: Will the Minister of
LABOUR be pleased to state:

(a) whether Government are aware
that labourers, mostly from Rag’asthat},
working in stone quarries 1
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Mehrauli are being exploited by the
contractors;

(b) whether it j; also a fact that
these labourers have meagre wages
with a bonded labour sort system
existing, no medical facilities nor
compensation for on-duty casualties;

and

(c) if so, the reaction of Govern-
ment thereto. and the action proposed
to be taken thereon?

THE MINISTER OF STATIE IN
TIIE MINISTRY OF LABOUR
(SHRI T. ANJIAH): (a) to (c¢). Ac-
cording to available information, the
labourers working in the stone quar-
ries in Mehrauli are self-employed
groups and do nol qualily either as
bonded labourers or contract labour.
The matter, however, is under inves-

tigation,

Hindu Pilgrimy Visit to Kailash and
Mansarover

2026 SHR]1 ARJUN SETHI-  Will
ihe Minister of EXTERNAL AF-
FAIRS be pleased to stale:

(a) whether Indian Government
have made any efforts with the Gov-
ernment of China to open route to
Kailash, Mansarover for Hindu Pil-
grims; and

’

( » 1f go, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V, NARASIMHA
RAO): (a) and (b). Yes, Sir,

Our request to facilitale visits b v
Indian pilgrimg to Kailash and Man-
sarover has been conveyed in the past
to the the Chinese side, he 1" en
Indian Minisier of Exiernal Affairs,
when he visited China in February
1979, had also taken it up with -he
Chinese. The Chinese side explained
that communication and accommoda-
tion facilities had still not been res.
tored in the area. We, therefore, have
no indication yet when Indian pil-
g:.rims will be afforded facilities to
visit these sites. We shall continue to
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press the matter with the Chinese
suitably.

Memorandum from N.F, Railway
Cooperative Staff Weilfare Com.
mittee Alipurduar
2027, SHRI SAMAR MUKHER-

JEE:

SHRI SUBHODH SEN:

Will the Minister of RAILWAYS
be pleased to state;

(a) whether Gevernment have receiv-
ed memorandum dated 10th May,
1980 from the Secretary, North Fron-
tier Railway Cooperative Staff Wel-
fare Committee, Alipurduar Junction
Branch;

(b) if so, the salient pointg thereof;
and

(c) the steps, so far taken by Gov-
ernmen; to fulfil the demands raised
in the memorandum?

THE DEPUTY MINISTER IN
T)IiE MINISTRY OF RAILWAYS
(SHRI ~ MALLIKARJUN):  (a)

Yes.

(b) The salient points are:

(i) to treat all staff serving in
different cooperatives run by rail-
waymen under each zonal railway
ag fuil-fledged railwaymen with all
benefits entitled to railwaymen;

(ii) to allot vailway quarters to
cooperative staff;

(i11) to extend medical facility
both indoer and outdoor for full
family;

(iv) to sanction 4 gets of passes
and 3 sets of PTOs to all coopera-
tive s‘aff,

(c) The Cooperative Societies for-
med by the Railway employees are
autonomous bodies and their emp-
loyees are not railwaymen. They can-
not therefore, be termed as railway-
men and cannot be governed by the
terms and conditions agpplicable to
the Railway employees. However, the





